IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :12-01-2026

Date : 12.01.2026

BLAPL- SARBESWAR
6/2026(12.01.2026  [Soe0e ISR c.o. Order Dtd. 2026-01-08
17/2026|12.01.2026  |[CLAPL” N SAHOO c.o Order Dtd. 2026-01-08 BATL-2
0L 10960/2025 -0 :
BLAPL- COURT NO.
8/2026(12.01.2026 "0 MANGU NANDY C.0. | Order Dtd. 2026-01-08 BAIL-2
ABLAPL- COURT NO.
19/2026[12.01.2026 32 270 ISk PARTDA c.o. |7 Order Dtd. 2026-01-08
ABLAPL- COURT NO.
30/2026(12.01.2026 [, [MD BISWAL c.o. i Order Dtd. 2026-01-07 BAIL-2
ABLAPL- COURT NO.
11/2026(12.01.2026  "OUNT PR BARTK c.o. |75 Order Dtd. 2026-01-07 BATL-1
ABLAPL- COURT NO.
12/2026(12.01.2026 PP lak momaNTY  c.o. S0 Order Dtd. 2026-01-08
ABLAPL- COURT NO.
33/2026(12.01.2026 (200000 ek momANTY  c.0. S0 Order Dtd. 2026-01-08
ABLAPL- COURT NO.
14/2026(12.01.2026  [E00000 MR SAHOO c.o. |3 Order Dtd. 2026-01-08
ABLAPL- COURT NO.
35/2026(12.01.2026 o200 MR SAHOO c.o. |57 Order Dtd. 2026-01-08
ABLAPL- COURT NO.
16/2026(12.01.2026 0000 AR MOHANTY  [C.0.  |So Order Dtd. 2026-01-08
ABLAPL- COURT NO.
17/2026(12.01.2026 oo "0 T [PK PANT c.o. |75 Order Dtd. 2026-01-08 BATL-2
38/2026(12.01.2026  [PBDAPL™ lop vomanTy  [c.o.  (COURT NO- o der Dtd. 2026-01-08 BAIL-2
99/2026 17
ABLAPL- COURT NO.
19/2026(12.01.2026 (7000 |6 ROUTT c.o. 30087 Order Dtd. 2026-01-09 BATL-1
ABLAPL- COURT NO.
0/2026(12.01.2026 (£ |BK DALAT c.o. |75 Order Dtd. 2026-01-08
ABLAPL- COURT NO.
1/2026(12.01.2026  "OLAPCC MM NAYAK c.o. |75 Order Dtd. 2026-01-09

)2/2026|12.01.2026  |ABLAPL-  |P BEHERA C.0.  |COURT NO. Order Dtd. 2026-01-09 BAIL-1




1117/2026 17
ABLAPL- COURT NO.
93/2026(12.01.2026  [[2° 0 |AP SAHOO T Order Dtd. 2026-01-09 BAIL-2
ABLAPL-  AMIT KUMAR COURT NO.
4/2026(12.01.2026 [0 ot o (Lanen e Order Dtd. 2026-01-09 BAIL-2
ABLAPL-  |SAMARENDRA COURT NO.
5/2026(12.01.2026 [ L0 o iy e Order Dtd. 2026-01-08
WP (C) - COURT NO. e
6/2026(12.01.2026  |Zo 750, |S.C.PANI T Order Dtd. 2026-01-08
ABLAPL- COURT NO.
)7/2026(12.01.2026 (oo /S0 |PK LENKA e Order Dtd. 2026-01-08 BAIL-2
CRLREV- COURT NO.
8/2026(12.01.2026 o " )'oo, B.K.PANDA T Order Dtd. 2026-01-06
ABLAPL- COURT NO.
9/2026(12.01.2026 [/~ o' |PK LENKA e Order Dtd. 2026-01-08
ABLAPL-  |SAROJ RANJAN COURT NO.
0/2026 (12.01.2026 [0 oo e Order Dtd. 2026-01-08
ABLAPL- COURT NO.
)1/2026(12.01.2026 [ 50 o |A PANDA T Order Dtd. 2026-01-08 BAIL-2
ABLAPL- COURT NO.
2/2026(12.01.2026 [, 00n> 0, |RK BARIK T Order Dtd. 2026-01-08 BAIL-1
ABLAPL- COURT NO.
)3/2026(12.01.2026 |-~ |B BARIK T Order Dtd. 2026-01-08
ABLAPL- COURT NO.
)4/2026(12.01.2026 [ > M M NAYAK T Order Dtd. 2026-01-07
WP (C) - COURT NO. a1
)5/2026 (12.01.2026 200 o0 c [R.R.NAYAK T Order Dtd. 2026-01-06
ABLAPL- COURT NO.
)6/2026(12.01.2026 (g, 00 - R.R.NAYAK e Order Dtd. 2026-01-07
CRLMC- BISWAJIT COURT NO.
)7/2026(12.01.2026 |10\ o oarRA e Order Dtd. 2026-01-08
ABLAPL- COURT NO.
8/2026(12.01.2026 [, "> |B R MOHANTY e Order Dtd. 2026-01-08 BAIL-2
BLAPL- SWAGAT KUMAR COURT NO.
)9/2026(12.01.2026  [\/oo o o e e Order Dtd. 2026-01-08 BAIL-2
BLAPL- COURT NO.
0/2026(12.01.2026 /oo o [BALARAM SINGH e Order Dtd. 2026-01-08
WP (C) - COURT NO. o WRIT
11/2026(12.01.2026 |3, o200, KSHITISH T Order Dtd. 2026-01-08 ERANCH-2
WP (C) - COURT NO. o WRIT
12/2026(12.01.2026 |5, 20 0, o KSHITISH e Order Dtd. 2026-01-08 ERANCH-5




WP (C) -

PARSURAM

COURT

NO.

5/2026(12.01.2026 (5o 07 o [PRY > Order Dtd. 2026-03-23
16/2026(12.01.2026 22232;2025 KSHITISH SOURT MO lorder ptd. 2026-01-08 e NCH-6
18/2026(12.01.2026 gsggé;2025 M MOHANTY SOURT MO lorder ptd. 2026-03-24 e
19/2026(12.01.2026 25222;2025 S R SETHI SOURT MO lorder ptd. 2026-01-09 e NCH 3
1/202612.01.2026 gs;g;;zozS N SAHOO SOURT MO lorder Drd. 2026-01-09
12/202612.01.2026 |5 0L e SOURT MO lorder ptd. 2026-03-24 e ANCHA1
3/202612.01.2026 25é§;;2025 tanr ot SOURT MO lorder ptd. 2026-01-09 N ANCH-2
4/2026(12.01.2026  [X57 - |s K DasH ToUR MO lorder ptd. 2026-02-26 o eon
5/2026(12.01.2026 (oo ot A TOURT MO lorder ptd. 2026-01-06 e
7/2026|12.01.2026 §§§2}5021 o AR ToURT MO lorder ptd. 2026-01-08 o NCH-g
9/202612.01.2026 ?S;Sg;zozS e SOURT MO lorder Drd. 2026-03-24 o NCH-2
31/2026(12.01.2026 ?E£S;626 S K MOHAPATRA SOURT MO lorder Drd. 2026-01-09
2/2026(12.01.2026 ggé;;gZG TR SOV MO lorder ptd. 2026-01-09
33/202612.01.2026 25232626 ULLASH DAS SOURT MO lorder ptd. 2026-03-25
34/2026(12.01.2026 25é22;2025 H K BHOL SoORT MO lorder ptd. 2025-10-14 e NCHo4
35/2026(12.01.2026 25é22;2025 H K BHOL SOURT MO lorder ptd. 2025-10-14 e NCH- S
36/2026(12.01.2026 ?gigg;2025 CHANDRA SoURT MO lorder ptd. 2026-01-09
MOHANTY
37/2026(12.01.2026 ZESS;626 e A SoURT MO lorder ptd. 2026-01-09
38/2026 |12.01.2026 25832626 e A SOURT MO lorder ptd. 2026-01-09




WP (C) - GANESH COURT NO. o
10/202612.01.2026 |, 000 000 | NDRA JENA 1 Order Dtd. 2026-01-09
WP (C) - GANESH COURT NO. Caql
11/202612.01.2026 |, 0075000 |CaNDRA JENA 1 Order Dtd. 2026-01-09
WP (C) - GANESH COURT NO. o
12/202612.01.2026 |25 500¢ | CHANDRA JENA 1 Order Dtd. 2026-01-09
WP (C) - GANESH COURT NO. o
13/2026|12.01.2026 | o000 000 | NoRA JENA 1 Order Dtd. 2026-01-09
WP (C) - COURT NO. el
14/202612.01.2026 |, 000 0 o |GC JENA o1 Order Dtd. 2026-01-09
WP (C) - COURT NO. el WRIT
18/202612.01.2026 |50 50 00,5 M. D. BISWAL 1 Order Dtd. 2026-01-27 BRANCH-€
WP (C) - N. K. COURT NO. el WRIT
19/202612.01.2026 |10, 70 0 00y s amapATHY c Order Dtd. 2024-08-07 BRANCH-1
: WP (C) - COURT NO. o WRIT
1/2026(12.01.2026 S0 05 000 B. DAS p Order Dtd. 2026-01-08 BRANCH-6
: WP (C) - COURT NO. e WRIT
2/202612.01.2026 |3 505 50, |A- B. MALLICK c Order Dtd. 2026-01-09 BRANCH-4
: WP (C) - COURT NO. o WRIT
3/202612.01.2026 | o000 50,5 |A. B. MALLICK c Order Dtd. 2026-01-09 BRANCH-S
: WP (C) - COURT NO. o
4/202612.01.2026 30075, [B. M. SARANGI c Order Dtd. 9999-12-31
WRIT
: WP (C) - COURT NO. o BRANCH
6/202612.01.2026 | 070 0, [B. M. SARANGI p Order Dtd. 2026-01-08 (DIVISIO
BENCH-2)
: WP (C) - COURT NO. o
57/202612.01.2026 |3, 0750, [B. M. SARANGI p Order Dtd. 2026-01-08
: WP (C) - COURT NO. o
8/2026(12.01.2026 |5 000 oo [B. M. SARANGI c Order Dtd. 2026-01-08
i WP (C) - COURT NO.
50/202612.01.2026 |31, 505, [B. M. SARANGI c Order Dtd. 2026-01-08
WRIT
i WP (C) - COURT NO. e BRANCH
51/202612.01.2026 | o oc 00,0 (M. R. SAHOO c Order Dtd. 2026-01-08 (DTVISTO
BENCH-1)
i WP (C) - COURT NO. el WRIT
2/202612.01.2026 |3 007 o050 (B. DAS c Order Dtd. 2026-01-08 BRANCH-]




i WP (C) - COURT NO. e WRIT
4/2026(12.01.2026 |0 op 000 M. R. SAHOO c Order Dtd. 2026-01-08 BRANCH-2
i WP (C) - COURT NO. e WRIT
5/202612.01.2026 | 350,5 50,5 M. R. SAHOO p Order Dtd. 2026-01-08 BRANCH-S
i WP (C) - COURT NO. e WRIT
56/202612.01.2026 |20 ,0 50,5 M- R. SAHOO c Order Dtd. 2026-01-08 BRANCH-2
WRIT
i WP (C) - COURT NO. e BRANCH
57/202612.01.2026 |51 50 50,5 (M. R. SAHOO c Order Dtd. 2026-01-08 (DIVISIO
BENCH-1)
i WP (C) - J. K. COURT NO.
58/202612.01.2026 |11 o0 o |pannTaRY c Order Dtd. 2026-01-08
i WP (C) - COURT NO. Cnql
59/2026/12.01.2026  |,o0 70 o (C. SAMAL c Order Dtd. 2026-01-08
WP (C) - COURT NO. o WRIT
/0/202612.01.2026 | o 000055 (M. R. SAHOO p Order Dtd. 2026-01-08 BRANCH-S
WRIT
WP (C) - COURT NO. o BRANCH
/1/202612.01.2026  |30215 50,5 |P- K. LENKA p Order Dtd. 2026-01-08 (DIVISIO
BENCH-3)
WP (C) - COURT NO. e
/3/202612.01.2026 |35 0,0 50,5 |P- K. LENKA p Order Dtd. 2026-01-08
WP (C) - COURT NO. o WRIT
/4/202612.01.2026  |35005 50,c H- K. MOHANTA c Order Dtd. 2026-01-08 BRANCH-T
CMP- COURT NO.
/5/202612.01.2026 | 700- o0, |D.BARIK 3 Order Dtd. 2026-03-11
WP (C) - COURT NO. o WRIT
/6/202612.01.2026 |0, 70 0,0 |S. M. SINGH 23 Order Dtd. 2026-01-09 BRANCH-4
WP (C) - N. D. COURT NO. e WRIT
/7/202612.01.2026 |01 00004 | oRTPATHY 23 Order Dtd. 2026-01-08 BRANCH-1
WP (C) - COURT NO. e WRIT
/8/202612.01.2026 |5 000 0, |G. DAS 3 Order Dtd. 2026-01-08 BRANCH-S
CRLA- COURT NO. CRIMINAL
9/202612.01.2026 /0" .o |A K MISHRA 1 Order Dtd. 2026-01-09 ADDEAL
WP (C) - COURT NO. Cnal WRIT
31/202612.01.2026 | 31g00 00, P+ K. NAYAK 3 OLD Order Dtd. 2025-03-13 BRANCH-6
WRIT
WP (C) - COURT NO. ey BRANCH
32/202612.01.2026 |3, 2) 0,5 |A. B. MALLICK 3 OLD Order Dtd. 2026-02-10 (DIVISIO
BENCH-3)
CMP- COURT NO.
33/202612.01.2026 |00 pq,5 |D-NAYAK 3 OLD Order Dtd. 2026-01-09




WP (C) - COURT NO. e
34/2026(12.01.2026 21078/2025 D. K. SAHOO 3 OLD Order Dtd. 2026-01-06
CRLA- COURT NO. CRIMINAL
35/202612.01.2026 |/ 000, M D BISWAL c Order Dtd. 2026-01-09 ADDEAL
CMP- DEBASIS COURT NO.
36/2026(12.01.2026 162/2025 MTISHRA 23 Order Dtd. 2025-11-28
WP (C) - COURT NO. e
37/2026(12.01.2026 36152/2025 U. P. BAG 3 OLD Order Dtd. 2026-01-13
CMP- COURT NO.
38/2026(12.01.2026 29/2026 M.BARAL 23 Order Dtd. 2026-02-23
WP (C) - COURT NO. el WRIT
39/2026(12.01.2026 268/2026 B. M. SARANGI 23 Order Dtd. 2026-01-07 BRANCH-3
CMP- COURT NO.
0/202612.01.2026 |7 0, [M.BARAL 23 Order Dtd. 2026-02-23
WP (C) - COURT NO.
)2/2026(12.01.2026 250/2026 B. M. SARANGI 53 Order Dtd. 2026-01-07
FAO- COURT NO.
)3/2026(12.01.2026 527/2025 S.SWAIN 23 Order Dtd. 2026-01-08
WP (C) - COURT NO. e
)4/2026(12.01.2026 198/2026 B. M. SARANGI 23 Order Dtd. 2026-01-07
CONTC- COURT NO.
)5/2026(12.01.2026 6124/2025 B.DAS 23 Order Dtd. 2026-01-08
WRIT
WP (C) - COURT NO. o BRANCH
)6/2026(12.01.2026 33165/2025 M. R. SAHOO 23 Order Dtd. 2026-01-08 (DIVISIO
BENCH-1)
WP (C) - COURT NO. e
)7/2026(12.01.2026 26897/2025 A. R. SETHI 23 Order Dtd. 2026-01-05
CRLREV-  |MADHUSMITA COURT NO.
)8/2026(12.01.2026 449/2025 KANUNGO 23 Order Dtd. 2026-01-06
CRLREV-  |MADHUSMITA COURT NO.
)9/2026(12.01.2026 548/2025 KANUNGO 23 Order Dtd. 2026-01-06
WRIT
WP (C) - COURT NO. el BRANCH
)0/2026(12.01.2026 30308/2025 A. K. SWAIN 23 Order Dtd. 2026-01-05 (DIVISIO
BENCH-2)
TRP (C) - COURT NO. ey
)1/2026(12.01.2026 428/2025 K.K.MOHANTY 16 Order Dtd. 2026-02-09
WP (C) - B. R. COURT NO. el
)3/2026(12.01.2026 27460/2024 |SENAPATT 16 Order Dtd. 2026-01-06




)4/202612.01.2026 58232622 gii;?il s EOURT NO-lorder ptd. 2026-01-09 Ziﬁ?ﬁiAL
)5/2026|12.01.2026 22T235025 B.C.PANDA EOURT NO- lorder Dtd. 2026-01-08
)6/202612.01.2026 523;2025 A.K.BARIK EOURT NO- lorder Dtd. 9999-12-31
)7/2026|12.01.2026 §§2;2025 N.K.SATAPATHY EOURT NO-lorder ptd. 2026-01-08
)8/2026 |12.01.2026 522;2025 N.K.SATAPATHY EOURT NO- lorder Dtd. 2025-07-18
)9/202612.01.2026 525;2024 D.NAYAK EOURT NO- lorder Dtd. 2026-01-07
10/202612.01.2026 ggéf;;2023 oo COURT MO lorder ptd. 2026-01-07 e NCH- S
12/2026|12.01.2026 gsg%;;OZS H.K.MOHANTA Sogig NO- lorder Dtd. 9999-12-31
13/202612.01.2026 ESZTSEOZS NIRANJAN ROUT gogig NO-lorder ptd. 2026-01-09
14/2026(12.01.2026 gsggg; G.SAHOO Sogig NO-lorder ptd. 2026-01-07
5/2026/12.01.2026 232335025 NIRANJAN ROUT gogig NO-lorder ptd. 2026-01-09
6/2026/12.01.2026 g?ggg;OZS MS . HASAN gogig NO- lorder Dtd. 2026-01-07
17/2026|12.01.2026 §§3§§;6 igiégiN Sogig NO- lorder Dtd. 2026-01-07
SUNANDINI
18/2026(12.01.2026 282335025 NIRANJAN ROUT gogig NO-lorder Dtd. 2026-01-09
20/2026|12.01.2026 f§§§}2025 P.K.ROUTRAY gogig NO-lorder ptd. 9999-12-31
1/2026|12.01.2026 282535025 NIRANJAN ROUT gogig NO-lorder ptd. 2026-01-09 CONTEMPT
2/2026|12.01.2026 2532856 B.SINGH gogig NO-lorder ptd. 2026-01-07
)3/2026|12.01.2026 25422;2025 S K RATH gogig NO-lorder ptd. 2026-01-09 g?iECH—3
24/2026|12.01.2026  |CRLMC- G.R.PATRA COURT NO. [Order Dtd. 2025-11-21




4868/2025 2 oLD

5/2026(12.01.2026 25252;2025 CHINTU SAMAL SO0nT MO lorder ptd. 2026-01-09 e NCH.
6/2026|12.01.2026 238%35025 G.R.PATRA gogig NO- lorder Dtd. 2025-11-19
)7/202612.01.2026 gsggé;2025 g?iﬁ;iA I gogig NO-lorder ptd. 2026-01-09
)9/2026|12.01.2026 25§22;2025 gﬁiﬂgiA TENA gogig NO- lorder Dtd. 2026-01-09
30/202612.01.2026 g§é3;626 S. M. SINGH Sogig NO-lorder ptd. 2026-01-08
31/2026(12.01.2026 ggéf;626 S. M. SINGH SOURE MO lorder ptd. 2026-01-08 N ANCH 3
2/2026(12.01.2026 ggég;;2025 D SAHOO SO0RT MO+ lorder ptd. 2026-01-09 o NCH-4
33/202612.01.2026 ggéf;626 S. M. SINGH Sogig NO-lorder ptd. 2026-01-08

35/2026 |12.01.2026 §§§§§§2025 B DAS SOURE MO+ lorder ptd. 2026-01-09 e NCH- S
36/202612.01.2026 giégé;2025 Eégﬁ;AKUMAR Sogig NO-lorder ptd. 2026-01-09
37/202612.01.2026 Dl/%i:?;2017 P K PARIDA gogig NO- lorder Dtd. 2026-01-09 EEEAL

SEC.
38/202612.01.2026 T§§§;2017 P K LENKA gogig NO-lorder ptd. 2026-01-09 ggg;AL
SEC.

39/2026 (12.01.2026 25251;2025 N K ROUT TOURT MO lorder ptd. 2026-01-27 et
10/2026(12.01.2026 ?§§§§}2024 DILLIP SAMAL TOURT MO lorder ptd. 2025-12-12 e NCH. S
11/2026(12.01.2026 gg;s;526 G SUNDARA iOURT NO-lorder Dtd. 2026-01-09
12/202612.01.2026 ggéf;626 igﬁXOD KUMAR EOURT NO-lorder ptd. 2026-01-09
13/2026(12.01.2026 25;26;2025 S K RATH TOURT MO lorder ptd. 2026-01-09 e ANCH- S




WP (C) -

COURT

NO.

14/2026[12.01.2026 70 ) C |1 D pANDA : Order Dtd. 2026-01-09
15/2026(12.01.2026 30007 |1 D PANDA TOURT O lorder Drd. 2026-01-09 e NCH- 7
17/2026 12.01.2026 32 ()7 |1 b panDa TOURT MO lorder ptd. 2026-01-09 e
WRIT
18/2026 12.01.2026 25;51;2025 L D PANDA EOURT NO-lorder ptd. 2026-01-09 ?iﬁggglo
BENCH-3)
19/2026|12.01.2026 25422;2025 L D PANDA SOURT NO-lorder ptd. 2026-01-09
0/202612.01.2026 5107 |1 D paNDA TOURT TO lorder ptd. 2026-01-09 e NCH 3
1/2026(12.01.2026 gsgg;;2025 L D PANDA fOURT NO- lorder Dtd. 2026-01-09
2/2026(12.01.2026 ?ggégg;6 AK MOHANTY EOURT NO-lorder ptd. 2026-01-09
4/202612.01.2026 ?23353;025 SC DASH fOURT NO-lorder ptd. 2026-01-07
5/202612.01.2026 ?fiif§524 A PANDA fOURT NO-lorder ptd. 2026-01-09
7/202612.01.2026 ?2335856 G SAHOO EOURT NO-lorder ptd. 2026-01-09
8,/202612.01.2026 ?2255356 GR PATRA iSURT NO- lorder Dtd. 2026-01-09 BATL-1
59/202612.01.2026 ??2?53;6 N SAHOO iSURT NO- lorder Dtd. 2026-01-09 BATL-2
50/2026|12.01.2026 ??iﬁgg;6 KSHITISH igURT NO-lorder Dtd. 2026-01-09
2/2026(12.01.2026 ??335856 HK DAS iSURT NO-lorder ptd. 2026-01-09 BAIL-2
53/202612.01.2026 ?§g§53;6 JP BEHERA iSURT NO-lorder ptd. 2026-01-09
4/2026(12.01.2026 ??5?53;6 N SAHOO igURT NO-lorder Dtd. 2026-01-09
55/2026|12.01.2026 ??3@535025 AK ROUT iSURT NO- lorder Dtd. 2026-01-09




57/2026|12.01.2026 ?22253;025 G SAHOO ESURT NO- lorder Dtd. 2026-01-09 BAIL-2
58/202612.01.2026 ?§g§g35025 G SAHOO SSURT NO-lorder ptd. 2026-01-09
59/202612.01.2026 ?§§§535025 N SAHOO EQURT NO-lorder ptd. 2026-01-09
10/2026|12.01.2026 ?§i§§35025 M DAS ESURT NO-lorder ptd. 2026-01-09 BAIL-1
11/202612.01.2026 23;252625 BP TANGA ESURT NO-lorder ptd. 2026-01-08 BAIL-2
12/2026|12.01.2026 ?§§§5§525 PK MOHANTY ESURT NO- lorder Dtd. 2026-01-07
14/2026|12.01.2026 25?252624 ﬁig;gi ?UMAR fSURT NO- lorder Dtd. 2026-01-08
15/2026 |12.01.2026 ?2235856 g;gﬁNSHU KUMR SgURT NO- lorder Dtd. 2026-01-09
17/2026(12.01.2026 5?2552625 g;gﬁNSHU KUMR SSURT NO-lorder ptd. 2026-01-06
18/202612.01.2026 ?zgégg£6 g;giNSHU KOMR ngRT NO-lorder ptd. 2026-01-09
30/202612.01.2026 ?igégg;6 CR KAR igURT NO- lorder Dtd. 2026-01-09 BATL-1
)3/2026|12.01.2026 ?§§§52624 iiig?RANJAN ESURT NO-lorder ptd. 2026-01-08
)6/2026 |12.01.2026 §§§252524 oS RRARIEN TOURT NO-lorder ptd. 2026-01-08
)7/202612.01.2026 22325;% BALARAM SINGH fSURT NO-lorder ptd. 2026-01-09
)8/2026 (12.01.2026 §§§§52624 ﬁiii?RANJAN fSURT NO-lorder ptd. 2026-01-08 BAIL-1
)9/202612.01.2026 ?2535856 DEBASTS SAHOO ngRT NO- lorder Dtd. 2026-02-23
)0/202612.01.2026 ?2235856 BALARAM SINGH igURT NO- lorder Dtd. 2026-02-16
2/2026(12.01.2026 50 (C)7  [SPREER KUMAR TOURT MO lorder ptd. 2026-01-08 o NCH_
WRIT
)7/202612.01.2026 25232626 gﬁxiATHY igURT NO-lorder ptd. 2026-01-09 ?E?ggglo
BENCH-2)
)9/202612.01.2026 §§£32626 gﬁxiATHY igURT NO-lorder ptd. 2026-01-08
11/2026(12.01.2026 228235025 EéﬁigDigNKA igURT NO-lorder ptd. 2026-01-08
12/2026/12.01.2026 25;32626 gél?ATHY ggURT NO-lorder ptd. 2026-01-08
13/2026(12.01.2026 gféf;626 S TnTHy TOURT MO lorder ptd. 2026-01-08




WP (C) - G. K. COURT NO. e
14/2026(12.01.2026 310/2026 TRIPATHY 17 Order Dtd. 2026-01-08
CRLMC- AMLAN SHAKTI COURT NO.
16/2026(12.01.2026 76/2026 PAUL 17 Order Dtd. 2026-01-08
ABLAPL- COURT NO.
17/2026(12.01.2026 [\ 000 - |SARAT DASH e Order Dtd. 2026-01-09 BAIL-2
ABLAPL- COURT NO.
18/2026(12.01.2026 3951/2024 SARAT DASH 17 Order Dtd. 2026-01-08
ABLAPL-  BISWARANJAN COURT NO.
) - - —
20/2026(12.01.2026 ool o (D0 e Order Dtd. 2026-01-09 BAIL-2
WP (C) - COURT NO.
) — —
8/2026(12.01.2026 oo 7> - [P K PRADHAN T Order Dtd. 2026-01-09
CRLMC- COURT NO.
) - —
9/2026(12.01.2026 |/ /" o |SARAT DASH 5 OLD Order Dtd. 2026-01-08
TRP(C)-  |AMLAN SHAKTI COURT NO. a1
30/2026(12.01.2026 469/2025 PAUL 16 Order Dtd. 2026-01-08 M.J.C
ABLAPL-  AMLAN SHAKTI COURT NO.
31/2026(12.01.2026 12678/2025 PAUL 16 Order Dtd. 2026-01-09
CRLREV- COURT NO.
33/2026(12.01.2026 963/2025 P. K. BARIK 3 OLD Order Dtd. 2026-01-06
WP (C) - SIBA PRASAD COURT NO. Caq WRIT
34/2026(12.01.2026 34418/2025 |SAHOO 3 OLD Order Dtd. 2026-01-06 BRANCH-4
RPFAM- COURT NO.
35/2026(12.01.2026 241/2025 DILLIP SAMAL 16 Order Dtd. 2026-01-08
WP (C) - COURT NO. o
36/2026(12.01.2026 37115/2025 M. R. BARIK 16 Order Dtd. 2026-01-09
ABLAPL- COURT NO.
38/2026(12.01.2026 5746/2024 A. MOHANTY 16 Order Dtd. 2026-01-08 BAIL-1
ABLAPL- COURT NO.
39/2026(12.01.2026 5752/2024 A. MOHANTY 16 Order Dtd. 2026-01-08
RPFAM- COURT NO.
10/2026(12.01.2026 207/2025 J. D. MUDULI 16 Order Dtd. 2026-01-08
ABLAPL-  |JUDHISTHIR COURT NO.
11/2026(12.01.2026 13186/2025 |SAHOO 17 Order Dtd. 2025-11-25
ABLAPL-  |SRINIBASH COURT NO.
12/2026(12.01.2026 6487/2024 |MOHANTY 17 Order Dtd. 2026-01-08
ABLAPL- COURT NO.
13/2026(12.01.2026 6544/2024 J. DEHURY 17 Order Dtd. 2026-01-08
WP (C) - COURT NO. e WRIT
14/2026(12.01.2026 31164/2024 J. DEHURY 17 Order Dtd. 2026-01-08 BRANCH-1
15/2026|12.01.2026  |BLAPL- A. MOHANTY COURT NO. [Order Dtd. 2026-01-08 BAIL-2




10963/2025 17
ABLAPL- COURT NO.
17/2026(12.01.2026 02700 | MORANTY - Order Dtd. 2026-01-08
RPFAM- COURT NO.
18/2026(12.01.2026 700 lp. k. JENA P Order Dtd. 2026-01-08
_ WP (C) - COURT NO. o WRIT
4/2026(12.01.2026 [0 )7 e pas o Order Dtd. 2026-04-06 N NCHA1
. WP (C) — COURT NO. _ _ WRIT
5/2026(12.01.2026  [Le;)” e pas = Order Dtd. 2026-04-06 o cEoc
. WP (C) = COURT NO. WRIT
6/2026(12.01.2026 101007 1. DAs > Order Dtd. 2026-04-06 o NCHT
_ WP (C) - COURT NO. o
8/2026(12.01.2026 1016} s, K. MomANTY > Order Dtd. 2026-01-08
. WP (C) = COURT NO. _ _ WRIT
9/2026(12.01.2026 20 )7 s, K. MOHANTY = Order Dtd. 2026-01-08 N NCH- S
, BLAPL- COURT NO.
50/2026(12.01.2026 >80T - Ipp DasH > Order Dtd. 2026-01-08 BATL-2
WRIT
, WP (C) - COURT NO. L BRANCH
52/2026(12.01.2026 10 C)7 s, k. momanTy o Order Dtd. 2026-01-08 i
BENCH-3)
- BLAPL- COURT NO.
53/2026(12.01.2026 220 lsB pas o Order Dtd. 2026-01-07 BAIL-2
, WP (C) - COURT NO. o
54/2026(12.01.2026 77510 |s. K. MOHANTY o Order Dtd. 2026-01-08
WRIT
, WP (C) - COURT NO. o BRANCH
55/2026(12.01.2026 20 (C)° s, k. MomaNTY o Order Dtd. 2026-01-08 ovaTo
BENCH-2)
MISC.
56/202612.01.2026 |NRCA- SARAT SWAIN COURT NO- |5 Ger Dtd. 2025-12-13 APPEAL
443/2018 16
SEC.
, WP (C) - COURT NO. WRIT
57/2026(12.01.2026 12 CL7 s, K. MOHANTY P Order Dtd. 2026-01-08 N NCH- 7
MISC.
59/202612.01.2026 [ACA~ J DEHURY COURT NO. |5 der Dtd. 2025-12-13 APPEAL
443/2018 16
SEC.
WP (C) - COURT NO. o WRIT
0/202612.01.2026  [1e 007 |7, MISHRA P Order Dtd. 2026-01-09 e
WP (C) - COURT NO. o
1/2026(12.01.2026 )¢ )0 o [U. CHHOTRAY = Order Dtd. 2026-02-02




WRIT
13/2026(12.01.2026 25522;2025 J. C. BARAL |C. ggURT NO-lorder ptd. 2026-04-06 ?gﬁgiglo

BENCH-2)
14/2026|12.01.2026 zgégg;2025 S. P. SAHOO |C. ggURT NO- lorder Dtd. 2026-01-08
/5/2026|12.01.2026 gs;gg;2025 P. PANDA c. ggURT NO-lorder ptd. 2026-03-23
16/2026|12.01.2026 gs;g;;2025 P. DANDA c. g?URT NO- lorder Dtd. 2026-03-23 EEiECH_7
17/2026(12.01.2026 |57 ()7 _le. paNDA c. SOURT MO lorder ptd. 2026-03-23 e ANCHA1
18/2026 |12.01.2026 25852;2025 S. SAHOO c. S?URT NO-lorder ptd. 2026-01-08
19/2026(12.01.2026 (50 €17 | L mIsHRA  [C. SOURT MO lorder prd. 2025-12-19 o NCHA1
31/2026|12.01.2026 ggf;gé;S A.K.BEHERA  [C. S?URT NO- lorder Dtd. 2026-01-09 M.J.C.
32/2026(12.01.2026 $55}2é55 A.K.BEHERA  |C. S?URT NO-lorder ptd. 2026-01-09
33/202612.01.2026 z§§}§é£5 R.CH.ROUT c. ngRT NO-lorder ptd. 2026-03-02
34/202612.01.2026 g?gg;;OZS H.K.PATRA c. gogig NO- lorder Dtd. 2025-12-17
35/2026 12.01.2026 i?i¥2626 R.K.MALLICK |C. gogig NO-lorder ptd. 2026-01-09 EiégINAL
36/202612.01.2026 §§g¥§626 R.K.MALLICK |C. Sogig NO-lorder ptd. 2026-01-09
37/202612.01.2026 3232856 R.K.MALLICK |C. Sogig NO-lorder ptd. 2026-01-09
38/202612.01.2026 3532856 R.K.MALLICK |C. gogig NO-lorder ptd. 2026-01-09
39/202612.01.2026 g?ggS;OZS R.K.MALLICK |C. Sogig NO- lorder Dtd. 2025-12-24
)0/2026 12.01.2026 g%ggS;OZS R.K.MALLICK |C. gogig NO-lorder ptd. 2025-11-29
)1/2026|12.01.2026 2232856 R.K.MALLICK |C. gogig NO-lorder ptd. 2026-01-08
)2/202612.01.2026 52328;6 R.K.MALLICK |C. gogig NO-lorder Dtd. 2026-01-08
)3/202612.01.2026 22328;6 R.K.MALLICK |C. gogig NO-lorder ptd. 2026-01-08
)4/202612.01.2026 g§3§8;6 R.K.MALLICK |C. gogig NO-lorder ptd. 2026-01-08
)5/202612.01.2026 §5§gé;2025 ig;g@iigA c. EOURT NO-lorder ptd. 2026-01-09
)6/202612.01.2026  |CRLMC- G.SUNDARA C. COURT NO. [0rder Dtd. 9999-12-31




| 187/2026 2 OLD
CRLMC- COURT NO.
)7/202612.01.2026 o 007 oo [K.S.DAS C. 5 OLD Order Dtd. 2025-12-17
CRLMC- COURT NO.
8/2026(12.01.2026 |0\ "0 - |S.K.DASH C. 5 oLD Order Dtd. 2026-01-09
CRLMC- COURT NO.
9/2026(12.01.2026 |, 0 IN.SAHOO C. > oL Order Dtd. 2026-01-09
CRLMC- COURT NO.
0/202612.01.2026 | oo o |A.MOHANTY C. > oL Order Dtd. 2025-11-25
CRLMC- COURT NO.
1/2026/12.01.2026 "~ o |H.K.DAS C. 5 OLD Order Dtd. 9999-12-31
CRLMC- COURT NO. CRIMINAL
2/2026(12.01.2026 |/ . |A.MOHANTY C. 5 OLD Order Dtd. 2026-01-08 I SC
CRLMC- COURT NO.
3/2026(12.01.2026 |/ /) o [P.K.JENA C. > oL Order Dtd. 9999-12-31
CRLMC- COURT NO.
)4/202612.01.2026 |7, . |G.K.TRIPATHY [C. > oL Order Dtd. 9999-12-31
CRLMC- COURT NO.
5/202612.01.2026 |5 oo |A.K.PANDA C. 5 OLD Order Dtd. 2026-01-09
CRLA- COURT NO.
)6/202612.01.2026 7200 . |S.BARIK C. 5 Order Dtd. 9999-12-31
WP (C) - COURT NO. o WRIT
8/2026(12.01.2026 | oo 0o B. K. PATI  [C. 3 Order Dtd. 2026-01-06 BRANCH-2
CMP- COURT NO.
)9/2026(12.01.2026 |00 oo [P. R. SWAIN [C. 3 Order Dtd. 2026-01-08
ABLAPL- AJAYA KUMAR COURT NO.
10/202612.01.2026 L0700 (Rh D C. >3 Order Dtd. 2026-01-09
ABLAPL- COURT NO.
11/2026(12.01.2026 00", [P. R. SWAIN [C. 3 Order Dtd. 2026-01-08 BAIL-1
ABLAPL- COURT NO.
13/202612.01.2026 |, 50" . M. R. BARIK [C. e Order Dtd. 2025-01-09
ABLAPL- COURT NO.
14/2026(12.01.2026 [0 oo [A. MOHANTY  [C. e Order Dtd. 2026-01-09
ABLAPL- COURT NO.
15/2026(12.01.2026 [ "0 H. K. PATRA [C. e Order Dtd. 2026-02-23 BAIL-2
ABLAPL- COURT NO.
16/2026(12.01.2026 070 M. R. BARIK [C. it Order Dtd. 2026-01-09 BAIL-2
ABLAPL- COURT NO.
17/2026(12.01.2026 | 0o |H. K. PATRA [C. e Order Dtd. 2026-01-07
ABLAPL- COURT NO.
18/2026(12.01.2026 [ ." 0 - |SUVENDU BARIK (C. e Order Dtd. 2026-01-09
ABLAPL- COURT NO.
19/2026(12.01.2026 0070 |A. MOHANTY  [C. it Order Dtd. 2026-01-09
0/2026|12.01.2026 |ABLAPL-  |A. MOHANTY  [C. COURT NO. [Order Dtd. 2026-01-09




123/2026 17

)4/2026|12.01.2026 25532626 A. K. MOHANTY ESURT NO- lorder Dtd. 2026-01-08
5/2026(12.01.2026 10 SV |a. K. moHANTY ToURT MO lorder ptd. 2026-01-08 e NCH 3
6/202612.01.2026 Z?g}gg;S EEEEEAKUMAR EEURT NO-lorder ptd. 2026-01-09
)7/2026|12.01.2026 ?552%;5 DILLIP SAMAL §OURT NO- lorder Dtd. 2026-01-09
8/202612.01.2026 225%35025 ﬁiii?RANJAN Sogig NO-lorder ptd. 2026-01-08
30/202612.01.2026 ?géf;626 S. K. BISWAL Sogig NO-lorder ptd. 2026-01-09
31/2026|12.01.2026 ??g?gg;6 NK ROUT Sogig NO- lorder Dtd. 2026-01-09
32/202612.01.2026 ??35?35025 PK MOHANTY SSURT NO-lorder ptd. 2026-01-05 BAIL-1
33/202612.01.2026 §§3§8;6 M.MOHANTY fSURT NO-lorder ptd. 2026-01-08
34/202612.01.2026 223252; AK JATI fSURT NO-lorder ptd. 2026-01-09
12/202612.01.2026 ?32252625 giiggigH ngRT NO-lorder ptd. 2026-01-07
14/202612.01.2026 ?§§§§32025 iiiggﬁiADAs fSURT NO-lorder ptd. 2026-01-09
2/2026(12.01.2026 721017 _ls.R.BARIK TOURT MO lorder ptd. 2026-01-09 e NCH_4
4/2026 12.01.2026  [721C)° l6.c.omna TOURT MO lorder ptd. 2026-01-09 e NCH-4
56/2026(12.01.2026 giég;;2013 S.R.BARIK TOURT MO lorder pa. 2026-01-09 e NCH- 8
59/2026|12.01.2026 ?Zigé;2013 P.K.MOHANTY TOURT MO lorder ptd. 2026-01-08 NG
50/202612.01.2026 ?§£§§}2015 R.P.BHAGAT TOURT MO lorder ptd. 2026-01-09 e ANCH 3




6/2026(12.01.2026 2507 |R.MALLICK TOURT MO lorder ptd. 9999-12-31
)7/2026|12.01.2026 |RSA-9/2024 P.K.SWAIN igURT NO-lorder ptd. 2026-01-08 Ziggii
18/2026(12.01.2026 §§2;2023 B.BEHERA gogig NO- | 1udgement Dtd. 9999-12-31 Ziggii
WRIT
19/2026|12.01.2026 ?5;3322015 J.P.KAR gogig NO- lorder Dtd. 2026-01-09 ?iﬁsgglo
BENCH-2)
0/2026(12.01.2026  |S007 o [N.K.ROUT So Nt MO lorder ptd. 2023-01-19 e NCH-6
31,/202612.01.2026 §?3§626 ggﬁ:iiJIT SOURT NO-lorder ptd. 2026-01-09
32/2026(12.01.2026 §§Z§;2025 SUVENDU BARIK SOURT NO- lorder Dtd. 2026-01-09 gi;?ﬁEAL
33/2026|12.01.2026 $§g§55025 gﬁiggigH SOURT NO- lorder Dtd. 2026-01-09
34/2026(12.01.2026 523%55025 A. MOHANTY SOURT NO-lorder ptd. 2026-01-09
35,/202612.01.2026 $§g§5;025 ?g??igi??NDA SOURT NO-lorder ptd. 2026-01-09
36/202612.01.2026 $§i§5;025 gﬁiggigH SOURT NO-lorder ptd. 2026-01-09
37/202612.01.2026 fiigf;OZS gigggBRATA SOURT NO-lorder ptd. 2026-01-09
38,/202612.01.2026 ?gé?;626 S. K. BISWAL ngRT NO- lorder Dtd. 2026-02-13
39/202612.01.2026 25325;025 2§§§§G¥OHAN ESURT NO-lorder ptd. 2026-01-09
)0/2026 12.01.2026 §§§g55025 BALARAM SINGH igURT NO-lorder Dtd. 2026-01-09
)1/202612.01.2026 §52f5;025 M. MOHANTY igURT NO-lorder Dtd. 2026-01-09
)2/202612.01.2026 55225;025 S. S. SWAIN ESURT NO-lorder ptd. 2026-01-09
)3/202612.01.2026 §§§}§é§5 A. K. MISHRA igURT NO-lorder ptd. 2026-01-09 M.J.C
)4/2026|12.01.2026  |RPFAM- [UIWALA COURT NO. [Order Dtd. 2026-01-08




| 241/2025 |PRADEEP BAG 16
)5/2026 |12.01.2026 fgsg/2025 N. C. SINHA TOORT MO+ lorder ptd. 2026-01-06
)7/2026(12.01.2026  |To0 . N.K.SATAPATHY ToORT O lorder ptd. 2026-01-09
)8/2026(12.01.2026 QEQS;626 P. K. JENA ToORT MO+ lorder ptd. 2026-01-09 e NCH-6
)9/2026|12.01.2026 ?Zé§§}2025 B. K. SWAIN SoORT MO lorder prd. 2026-01-09 NG
)0/2026|12.01.2026 ?géf;626 D. BISWAL SoURT MO lorder ptd. 2026-01-09 o NeH_g
)1/2026(12.01.2026 ?gé?;626 D. BISWAL SoURT MO lorder pd. 2026-01-09
)2/2026(12.01.2026 ?5}2%;6 D. BISWAL SooRt MO lorder ptd. 2026-01-09
)3/2026(12.01.2026 ggéf;626 o CANDAN CoURT MO lorder ptd. 2026-01-09 N ANCH- S
)4/2026(12.01.2026 §S§32626 P. N. NAYAK So0Rt MO lorder ptd. 2026-01-09 o NCHL
)5/2026|12.01.2026 25232626 N. K. ROUT S0 Rt MO lorder prd. 2026-01-09 e NCHS
)6/2026(12.01.2026 gsgs;aZG N. K. ROUT SoORT MO lorder prd. 2026-01-09 e ANCH-4
)7/2026|12.01.2026 i?g%gg S.BISWAL SO0 MO lorder ptd. 2026-01-08
)8/2026(12.01.2026 g?gg;;OZS S.BISWAL SoURE N0 lorder pd. 2026-01-08
)9/2026 |12.01.2026 §5é81;2025 N. K. ROUT SoURT MO lorder prd. 2026-01-09
10/2026(12.01.2026 32223;025 S.BISWAL SoUXT MO lorder ptd. 2026-01-08
1/202612.01.2026 ?S}gé;6 N. K. ROUT SO RE MO lorder prd. 2026-01-09
12/202612.01.2026 25525;6 N. K. ROUT SoORT MO lorder prd. 2026-01-09
13/2026(12.01.2026 giég;626 N. K. ROUT So0XT MO lorder ptd. 2026-01-09 e
14/2026|12.01.2026  |WP(C) - N. K. ROUT COURT NO. [Order Dtd. 2026-01-09




251/2026 25
WP (C) - COURT NO. WRIT
15/2026(12.01.2026  |Joo700 . N. K. ROUT  C. oc Order Dtd. 2026-01-09 R ANCH-2
WP (C) - COURT NO. o
6/2026(12.01.2026 o0 S0o . |S. MITRA C. oc Order Dtd. 2026-01-09
WP (C) - COURT NO. o
17/2026(12.01.2026  |1og70 0, |S. MITRA C. oc Order Dtd. 2026-01-08
WP (C) - COURT NO. WRIT
18/2026(12.01.2026  |Zoo70 . [B. M. SARANGI C. oc Order Dtd. 2026-01-09 R ANCH-8
WP (C) - COURT NO. o
19/202612.01.2026 |y, 00, [S. SAMAL C. e Order Dtd. 2026-01-09
WP (C) - COURT NO. WRIT
) - -
0/2026 (12.01.2026 |7, 750 [R. MOHANTY  [C. e Order Dtd. 2026-01-09 R ANCH-4
WP (C) - COURT NO.
) — —
21/2026(12.01.2026 |, 70 . |K. S. SAHOO [C. g Order Dtd. 2026-01-08
WRIT
WP (C) - COURT NO. BRANCH
) — —
22/2026(12.01.2026  |J o000 c (B SAHOO C. g Order Dtd. 2026-01-08 (DTVISTO
BENCH-2)
WP (C) - COURT NO.
) — —
23/2026(12.01.2026 oS- N. K. ROUT  [C. e Order Dtd. 2026-01-09
WP (C) - COURT NO.
) — —
24/2026(12.01.2026  |Joo7¢ oo N. K. ROUT  [C. e Order Dtd. 2026-01-09
WP (C) - COURT NO. WRIT
) — -
26/2026 (12.01.2026 S0, 0 50,4 D RAY C. e Order Dtd. 2026-01-09 R ANCH-S
WP (C) - COURT NO. WRIT
) — —
27/2026 (12.01.2026 ) q.0 00,4 D RAY C. oc Order Dtd. 2026-01-09 ERANCH-S
WP (C) - COURT NO. WRIT
) — -
28/2026 (12.01.2026 |, 0000, [B. BEHERA C. . Order Dtd. 2025-11-21 ERANCH-1
ABLAPL- COURT NO.
34/2026(12.01.2026 [/ |S. CHOUDHURY |C. : Order Dtd. 5000-01-01 BATL-2
ABLAPL- SRINIBASH COURT NO.
36/2026(12.01.2026 [ 000 oy C. : Order Dtd. 2026-01-07
WP (C) - COURT NO. a1
38/2026(12.01.2026 o, -0 |H. K. PANDA [C. : Order Dtd. 2026-01-20
WP (C) - COURT NO. a1
39/2026 (12.01.2026 3,20 0 ¢ B.K. DALI C. . Order Dtd. 2026-01-09
WP (C) - COURT NO.
11/2026(12.01.2026  |[oo70 0 . |A. MOHANTY  [C. oc Order Dtd. 9999-12-31
WRIT
WP (C) - COURT NO. o BRANCH
13/202612.01.2026 |1 07”50 [K. MANDAL C. oc Order Dtd. 2026-01-08 (DTVISTO
BENCH-2)
16/202612.01.2026  [WP (C) - B. K. SETHI |[C. COURT NO. [0rder Dtd. 2026-01-09 WRIT




18237/2025 25 BRANCH-6
WRIT
WP (C) - COURT NO. L BRANCH
18/2026(12.01.2026  he L7 s, BaRIK c.o. |50 Order Dtd. 2026-01-08 OTVISTO
BENCH-1)
WP (C) - COURT NO. o WRIT
19/2026(12.01.2026 15 C)° |7, saHOO c.o. |50 Order Dtd. 2026-02-05 N ANCH.2
: WP (C) - COURT NO. o
58/2026(12.01.2026 Lo D)0 AL B. sTNGH [c.0. |0 Order Dtd. 2026-01-07
WP (C) - COURT NO. o WRIT
1/2026(12.01.2026 20 07 /B K SWAIN c.o. |50 Order Dtd. 2026-01-08 N NCH.3
CHIEF
WP (C) - , o WRIT
9/2026(12.01.2026 12 )7 _Is.K.SUNDARA |C.O.  |JUSTICE'S Order Dtd. 9999-12-31 N NCH-4
COURT
WP (C) - MANOJ KUMAR A1 WRIT
13/2026(12.01.2026 2 T GENERAL Order Dtd. 2024-01-22 o NCH-4
WP (C) - MANOJ KUMAR Aol WRIT
4/2026[12.01.2026 Lo S e, GENERAL Order Dtd. 2024-02-26 o NCH-g
WA-
) - -
20/2026(12.01.2026 3497/2024 NIRANJAN HOTA |GENERAL Order Dtd. 2025-02-25
WP (C) - SAHASRANSU
) - —
6/202612.01.2026  [fo 0o DRl GENERAL Order Dtd. 2026-01-09
WP (C) - SURYAKANTA WRIT
) - —
8/202612.01.2026 1o 0=07 D0 GENERAL Order Dtd. 2026-01-09 o NCHo 6
WRIT
WP (C) - SURYAKANT A1 BRANCH
30/202612.01.2026 (Lo S0 o PO GENERAL Order Dtd. 2026-01-09 st
BENCH-2)
WP (C) - o WRIT
15/2026(12.01.2026 564/2026 KABITA PATRA |GENERAL Order Dtd. 2026-01-09 BRANCH=-2
WA-
17/2026(12.01.2026 1672/2025 KABITA PATRA |GENERAL Order Dtd. 2026-01-07
PRAFULLA
50/2026(12.01.2026 ¥§§3}5024 CHANDRA GENERAL Order Dtd. 2025-11-17 e NCH-6
ACHARYA
) BLAPL- HIMANSHU
$9/202612.01.2026 oo o pasy | GENERAL Order Dtd. 2026-01-08 BATL-2
) WA- PRABHAT WRIT
$3/2026(12.01.2026 [0 erEra |CENERAL Order Dtd. 2026-01-06 e eEAL
CRLREV- MANOJ KUMAR
12/2026(12.01.2026  |cn PR GENERAL Order Dtd. 2026-01-06
WP (C) - DEBA KUMAR . .
30/2026(12.01.2026 27102/2025 [RATH GENERAL Entire Brief




WP (C) - DEBA KUMAR , , WRIT
01/2026112.01.2026 31667/2025 RATH GENERAL Entire Brief BRANCH-7
WRIT
WP (C) - PRAMOD RANJAN , , BRANCH
)2/2026112.01.2026 19368/2018 BEHERA GENERAL Entire Brief (DIVISIO
BENCH-2)
oJc- STIBANANDA , ,
11/2026112.01.2026 4819/1995 |PATRA GENERAL Entire Brief
WP (C) - MANOJ KUMAR A WRIT
19/2026112.01.2026 40447/2023 [RANA GENERAL Order Dtd. 2025-04-16 BRANCH-7
CRLMC- RAJENDRA
) 01—
28/2026112.01.2026 4671/2025 INARAYAN ROUT GENERAL Order Dtd. 2026-01-09
ABLAPL- RAJENDRA
34/2026112.01.2026 112/2026 NARAYAN ROUT GENERAL Order Dtd. 2026-01-09
ABLAPL- RAJENDRA
16/2026(12.01.2026 120/2026 NARAYAN ROUT GENERAL Order Dtd. 2026-01-09
WRIT
§ WP (C) = PABITRA KUMAR 1 BRANCH
56/2026(12.01.2026 32456/2025 PATK GENERAL Order Dtd. 2025-12-12 (DIVISIO
BENCH-1)
_ CMP- SURYAKANTA
51/2026(12.01.2026 1713/2025 |PALAT GENERAL Order Dtd. 2026-01-06
_ ABLAPL- MANORANJAN
56/2026112.01.2026 134/2026 DAS GENERAL Order Dtd. 2026-01-09 BAIL-2
MATA- RAJENDRA . .
713/2026(12.01.2026 456/2025 NARAYAN ROUT GENERAL Entire Brief
WP (C) - MANOJ KUMAR 1 WRIT
16/2026(12.01.2026 32199/2023 [RANA GENERAL Order Dtd. 2025-12-19 BRANCH-3
WP (C) - MANOJ KUMAR 1 WRIT
19/2026112.01.2026 32201/2023 [RANA GENERAL Order Dtd. 2025-12-19 BRANCH-4
WP (C) — MANOJ KUMAR 1ol WRIT
31/2026(12.01.2026 32208/2023 [RANA GENERAL Order Dtd. 2025-12-19 BRANCH-4
WP (C) — MANOJ KUMAR 1ol WRIT
10/2026(12.01.2026 31468/2023 [RANA GENERAL Order Dtd. 2025-12-19 BRANCH-3
CONTC- PRAHALLAD
15/2026(12.01.2026 5071/2025 |CHANDRA DAS GENERAL Order Dtd. 2026-01-08
WRIT
WP (C) - PRAHALLAD A1 BRANCH
19/2026(12.01.2026 37661/2025 CHANDRA DAS GENERAL Order Dtd. 2026-01-07 (DIVISIO
BENCH-1)
WP (C) — MANOJ KUMAR WRIT
) _19_
21/2026(12.01.2026 31476/2023 [RANA GENERAL Order Dtd. 2025-12-19 BRANCH-3




MISC.
MA- ASHIS KUMAR
) - —-
27/2026(12.01.2026 |0 1goe [ursura GENERAL Judgement Dtd. 2001-12-12 APPEAL
SEC.
WP (C) - . WRIT
32/2026112.01.2026 11777/2018 B K DAS GENERAL Entire Document BRANCH-8
ABLAPL- MANAS RANJAN
37/202612.01.2026 [0 00 oo GENERAL Order Dtd. 2025-12-23 BAIL-2
WPC (OAC) - |PRAHALLAD . .
16/2026(12.01.2026 1/2013 CHANDRA DAS GENERAL Entire Brief OA Branc
CONTC- RANJIT
19/2026(12.01.2026 | 120070 o o |0y GENERAL Order Dtd. 2026-01-09 CONTEMPT
_ CONTC- RANJTT
50/2026112.01.2026 6310/2025 MOHANTY GENERAL Order Dtd. 2026-01-09
_ CONTC- RANJTT
51/2026(12.01.2026 |50 oo |0y GENERAL Order Dtd. 2026-01-09
_ CONTC- RANJTT
52/2026(12.01.2026 | oo 000 ooty GENERAL Order Dtd. 2026-01-09
_ CONTC- RANJIT
53/2026(12.01.2026 | o000 oo vy GENERAL Order Dtd. 2026-01-09
_ CONTC- RANJIT
57/2026(12.01.2026 | 10007 00 oo vy GENERAL Order Dtd. 2026-01-09
] CONTC- RANJIT
51/2026(12.01.2026 |10 oo |0y GENERAL Order Dtd. 2026-01-09
] CONTC- RANJTT
8/2026112.01.2026 6251/2025 MOHANTY GENERAL Order Dtd. 2026-01-09
CONTC- SURYAKANT
/2/2026(12.01.2026 oo oo (DA GENERAL Order Dtd. 2026-01-09
WP (C) - CHIRANJEEV o WRIT
30/2026112.01.2026 19175/2025 BIDYABHUSAN GENERAL Order Dtd. 2025-12-18 BRANCH-3
DIRECTORATE
WP (C) - OF FIRE AND L WRIT
)7/2026112.01.2026 29964/2023 EMERGENCY GENERAL Judgement Dtd. 2025-11-28 BRANCH-2
SERVICES
)9/2026112.01.2026  |CREMC~ B K DAS GENERAL Order Dtd. 2026-01-07
5682/2025
RFA- MANOJ KUMAR FIRST
11/2026112.01.2026 91/2011 RANA GENERAL Order Dtd. 2023-10-06 APPEAL
CRLREV- RAJKISHORE CRIMINAL
)
25/2026112.01.2026 669/2017 MALLIK GENERAL Lower Court Record REVISION
ABLADL SURESH
30/2026112.01.2026 79/2026 CHANDRA GENERAL Order Dtd. 2026-01-08 BAIL-2
PRADHAN
WP (C) - MANOJ KUMAR o
31/2026112.01.2026 27661/2025 |RANA GENERAL Order Dtd. 2026-01-07
17/2026(12.01.2026  |CREMC” P BEURA GENERAL Order Dtd. 2026-01-06
: : 5639/2025 .
16/202612.01.2026  [WP (C) - R C MOHAPATRA |GENERAL




24662/2014
5/2026(12.01.2026 | CONTC~ NALINT PRUSTY |GENERAL Order Dtd. 2025-09-26
: : 4296/2025 .
] ABLAPL-
53/2026(12.01.2026 114/202¢ |PK MOHANTY GENERAL Order Dtd. 2026-01-09 BAIL-2
32/2026(12.01.2026 we (C) - D SAMAL GENERAL giiiie;Ziizigieéiggtlre WRIT
A 11777/2018 ! BRANCH-8
Annexures,
WP (C) - o WRIT
33/2026112.01.2026 4752/2019 R M NAYAK GENERAL Order Dtd. 2025-12-24 BRANCH-5
WP (C) - WRIT
34/2026(12.01.2026 4752/2019 |R M NAYAK GENERAL Order Dtd. 2025-12-24 BRANCH-S
CounterRejoinder, Entire
CRLMC- ) / CRIMINAL
35/2026(12.01.2026 2331/2016 S MALLICK GENERAL Order,Petition With MISC
Annexures,
ABLAPL-
36/2026112.01.2026 5002/2025 B BARIK GENERAL Order Dtd. 2025-08-12
ABLAPL-
37/2026112.01.2026 9100/2025 B BARIK GENERAL Order Dtd. 2025-08-12
38/2026 112.01.2026  |CREME~ H K PATRA GENERAL Order Dtd. 2026-01-09
: : 1479/2025 .
WP (C) - o WRIT
39/2026(12.01.2026 35458/2025 [B ROUT GENERAL Order Dtd. 2026-01-09 BRANCH-3
CRLREV-
00/2026112.01.2026 878/2025 B ROUT GENERAL Order Dtd. 2026-02-03
)1/2026(12.01.2026 | CREME” B ROUT GENERAL Order Dtd. 2025-12-03
: : 1598/2025 )
)2/2026112.01.2026  |CREMP~ B ROUT GENERAL Order Dtd. 2025-12-03
: : 1588/2025 )
WP (C) - WRIT
04/2026112.01.2026 35419/2025 B R DAILATI GENERAL Order Dtd. 2026-01-05 BRANCH-4
CRLA- CRIMINAL
)5/2026112.01.2026 807/2025 S BISWAL GENERAL Order Dtd. 2025-07-25 APPEAL
CRLREV-
)1/2026112.01.2026 669/2025 S BISWAL GENERAL Order Dtd. 2025-12-23
CounterRejoinder, Entire
RSA- ' / SECOND
)3/20261(12.01.2026 256/2025 S DAS\ GENERAL Order,Petition With APPEAL
Annexures,
WP (C) - CounterRejoinder,Entire giiECH
)4/2026(12.01.2026 28085/2025 S DAS GENERAL gigir,5221tlon With (DIVISIO
HUEES, BENCH-2)
)5/202612.01.2026  [WP (C) - 'S DAS GENERAL CounterRejoinder, Entire WRIT




28055/2025 Order, Petition With BRANCH-6
Annexures,
)6/2026|12.01.2026 | CONTC~ S DAS GENERAL Order Dtd. 2026-01-09
0L 4571/2025 :
)8/2026 112.01.2026  |CONTC~ S DAS GENERAL Order Dtd. 2026-01-09 CONTEMPT
0L 4572/2025 :
2/2026(12.01.2026 |"ELC)~ J P KAR GENERAL Order Dtd. 2026-01-09
‘ 0L 431/2026 :
WP (C) - WRIT
) - -
3/2026(12.01.2026 17517 la k RaNa GENERAL Order Dtd. 2026-01-09 N ANCHLT
4/202612.01.2026 "2 ()~ M BEHERA GENERAL Order Dtd. 2026-01-08
‘ 0L 37172/2025 :
)5/2026|12.01.2026 | choMCT BAIDYANATH  |GENERAL Order Dtd. 2025-12-18
‘ 0L 5409/2025 :
6/2026(12.01.2026 |"E(C)- J SAHOO GENERAL Order Dtd. 9999-12-31
‘ 0L 35923/2025 :
12/202612.01.2026 2?325;; B. N. SAHU  |GENERAL Order Dtd. 2026-01-08 BAIL-2
WP (C) = MANOJ KUMAR
) - -
1/2026(12.01.2026 (17600 PO GENERAL Order Dtd. 2026-01-09
WP (C) - MANOJ KUMAR WRIT
) - -
2/2026(12.01.2026 10 ) AR GENERAL Order Dtd. 2026-01-09 N NCH 3
ABLAPL-
) - - -
23/20261(12.01.2026 10760/2025 B. N. SAHU GENERAL Order Dtd. 2026-01-29 BATL-1
35/202612.01.2026 |2JCT H JENA GENERAL Order Dtd. 1993-02-24
0L 2553/1991 :
o MISC.
36/20261(12.01.2026 P K BEHERA GENERAL Order Dtd. 2025-12-24 APPEAL
293/2021
SEC.
MATA- FIRST
37/202612.01.2026 125 . |B Das GENERAL Order Dtd. 2025-12-24 e
SA-
38/2026(12.01.2026  [>0° o |n P SAHOO GENERAL Order Dtd. 2022-09-06
WA-
39/202612.01.2026 1, |7 D MUDULT  |GENERAL Order Dtd. 2025-04-15
WP (C) — L . WRIT
10/2026112.01.2026 13607/2019 J D MUDULI GENERAL Petition With Annexures BRANCH-?2
11/20261(12.01.2026 CONTC- A B MALLICK GENERAL Order Dtd 2026-01-09 CONTEMPT
0L 10453/2023 :
WP (C) - CounterRejoinder, Petition
13/2026(12.01.2026 10 o000 gENA GENERAL Ste A
CRLREV- Misc.caseLast Order,Petition CRIMINAL
15/202612.01.2026 144/2023 S NAYAK GENERAL With Annexures, REVISION




WRIT
WP (C) — BRAHMANANDA BRANCH
16/2026(12.01.2026 L0 C1T I GENERAL Order Dtd. 2026-01-08 TVISTO
BENCH-2)
17/2026|12.01.2026  |CRP-4/2014 |P BARIK GENERAL Order Dtd. 2025-12-23 CIVIL
.01. . REVISION
WRIT
WP (C) — BRAHMANANDA _ _ BRANCH
18/2026(12.01.2026 1 C0T i GENERAL Order Dtd. 2026-01-08 s,
BENCH-2)
WP (C) - ol WRIT
19/2026(12.01.2026 )2 <17 |S K MOHAPATRA |GENERAL Order Dtd. 2021-09-09 N NCH_
. WP (C) = WRIT
0/2026(12.01.2026 72 =17 S K MOHAPATRA |GENERAL Order Dtd. 2021-09-09 o NCH_:
: WP (C) - o WRIT
51/20261(12.01.2026 13988/2025 A T NAYAK GENERAL Order Dtd. 2026-01-09 BRANCH-8
53/2026|12.01.2026 | choMC- A SUNDARAY  |GENERAL Order Dtd. 2026-01-12
’ Ve 5693/2025 :
5/2026(12.01.2026 | CONTC~ T BARIK GENERAL Order Dtd. 2026-01-08
0L 5699/2025 :
7/2026(12.01.2026 |"E(C)~ R K SAHOO GENERAL Order Dtd. 2026-01-27
0L 219/2026 :
58/2026(12.01.2026 |"ELC) - S K PARIDA  |GENERAL Order Dtd. 2025-12-17
’ Ve 33255/2025 :
: WP (C) - o WRIT
31/2026112.01.2026 1413/2025 S K PARIDA GENERAL Order Dtd. 2026-01-09 BRANCH-7
WRIT
: WP (C) - o BRANCH
2/2026112.01.2026 32476/2025 H K MOHANTA GENERAL Order Dtd. 2025-12-23 (DIVISIO:
BENCH-3)
, WP (C) - o WRIT
53/2026(12.01.2026 L 2)7 B Das GENERAL Order Dtd. 2026-03-10 o NCH2
, CMP-
54/2026(12.01.2026  |TU20 o lC R NAYAK GENERAL Order Dtd. 2025-12-18
55/202612.01.2026  |CONTC~ U CHHOTARAY |GENERAL Order Dtd. 2026-01-09
’ Y 6349/2025 :
, CONTC-
6/2026112.01.2026 U CHHOTARAY GENERAL Order Dtd. 2026-01-09 CONTEMPT
3158/2025
57/2026112.01.2026  |CONTC~ U CHHOTARAY |GENERAL Order Dtd. 2026-01-09
) S 6340/2025 :
i, ABLAPL-
58/202612.01.2026 1500 D sawAL GENERAL Order Dtd. 2026-01-09
59/202612.01.2026 | CRDA” S NAYAK GENERAL Order Dtd. 9999-12-31
’ U 341/2025 :
70/202612.01.2026  [WP (C) - P K DAS GENERAL Order Dtd. 2026-01-08 WRIT




37159/2025 BRANCH-7
WA- WRIT
12/2026(12.01.2026 [0 . |p K DAS GENERAL Order Dtd. 2026-01-07 opEAL
WP (C) - o WRIT
13/2026(12.01.2026 12 <47 IR SAMAL GENERAL Order Dtd. 2026-01-09 N ANCH-2
WP (C) - o WRIT
14/20261(12.01.2026 31902/2025 K R MOHANTY GENERAL Order Dtd. 2026-02-09 BRANCH-2
WP (C) - SHAKTTI L . WRIT
15/2026112.01.2026 20751/2025 |SHANKAR PATRA GENERAL Petition With Annexures BRANCH-6
)6/2026|12.01.2026 | CHE” P. R. SWAIN |GENERAL Order Dtd. 2026-01-09
0L 655/2025 | & :
)9/2026(12.01.2026 | ChMC- T R DAS GENERAL Judgement Dtd. 2010-04-12
‘ 0L 10215/2001 :
ABLAPL-
32/2026112.01.2026 15025/2025 P. K. PATRI GENERAL Order Dtd. 2026-01-06
33/2026(12.01.2026 | ET J P KAR GENERAL Order Dtd. 2026-01-21
0L 1135/2025 :
CRLMC-
35/20261(12.01.2026 J P KAR GENERAL Order Dtd. 2026-01-21
52/2026
37/2026(12.01.2026 | CNET P. K. PATRI |GENERAL Order Dtd. 2026-01-08
. . 2131/2025 . . raer .
10/202612.01.2026 “HO” M K PANI GENERAL Order Dtd. 2000-10-17
0L 155/1993 :
WRIT
WP (C) - L BRANCH
12/2026(12.01.2026  he,0)° M K PANT GENERAL Order Dtd. 2000-10-17 (OTVISTO
BENCH)
CRLREV- CRIMINAL
14/202612.01.2026  [go 00T M K PANT GENERAL Order Dtd. 2025-12-01 o
WP (C) - Judgement Dtd. 2017-10-
15/2026|12.01.2026 21887/2017 S K DAS GENERAL 23Petition With Annexures,
LAA- FIRST
17/202612.01.2026 |45 . [U K PANDA GENERAL Order Dtd. 2025-07-16 il
WRIT
_ WP (C) - o BRANCH
0/2026(12.01.2026 "¢ ©L° M R BEHURA  |GENERAL Order Dtd. 9999-12-31 (DTVISTO
BENCH-2)
_ WP (C) - o WRIT
1/2026(12.01.2026 15 17 B DasH GENERAL Order Dtd. 2025-12-19 N ANCHLS
, SA- SECOND
2/2026(12.01.2026 |35 oo IS SAMAL GENERAL Order Dtd. 2024-01-08 oot




X WP (C) - . WRIT
53/2026112.01.2026 1860/2016 N K ROUT GENERAL Entire Order BRANCH-3
WP (C) - Judgement Dtd. 2014-03-
54/2026112.01.2026 K K NATH GENERAL l4Petition, Annexure, Petition
2589/2007 .
With Annexures,
55/2026|12.01.2026  |[CCAEL” S K PRADHAN |GENERAL Order Dtd. 2023-03-28 BAIL-2
’ Y 8057/2022 :
_ WP (C) - o WRIT
6/2026(12.01.2026 170" IS K MOHARANA |GENERAL Order Dtd. 2025-08-14 N ANCHLS
_ WP (C) - L WRIT
7/2026(12.01.2026 oo > b samMAL GENERAL Order Dtd. 2025-12-05 N ANCH-S
58/2026112.01.2026 CONTC- H K MALLICK GENERAL Order Dtd 2023-05-19 CONTEMPT
UL 3270/2023 :
WRIT
_ WP (C) - o BRANCH
59/2026(12.01.2026  [1c ch” 1L D SAHOO GENERAL Order Dtd. 2026-01-07 oTvISTO
BENCH-1)
50/2026112.01.2026 "2 (C)~ L SAHOO GENERAL Order Dtd. 2026-03-25
0L 691/2026 :
51/2026112.01.2026 "R (C)~ L SAHOO GENERAL Order Dtd. 2026-03-25
> S 694/2026 :
2/2026112.01.2026 |"E(C)~ L SAHOO GENERAL Order Dtd. 2026-03-25
0L 712/2026 :
53/2026(12.01.2026  |"EAC)~ L SAHOO GENERAL Order Dtd. 2026-03-25
’ S 717/2026 :
: WP (C) - o WRIT
54/2026(12.01.2026 10 C)7 B R DAsH GENERAL Order Dtd. 2026-03-12 N NCH_
55/202612.01.2026  |CONTC~ P K NAYAK GENERAL Order Dtd. 2026-01-09 CONTEMPT
’ U 4829/2025 :
i WP (C) - L WRIT
6/2026112.01.2026 21938/2025 S MOHARANA GENERAL Order Dtd. 2025-12-23 BRANCH-7
57/2026(12.01.2026 |"E(C)- K DAS GENERAL Order Dtd. 9999-12-31
’ it 35643/2025 :
59/2026(12.01.2026 |"E(C)- J R BEHERA  |GENERAL Order Dtd. 2026-01-12
23009/2024
WP (C) - o WRIT
0/202612.01.2026 ) jch” B SHARMA GENERAL Order Dtd. 2025-09-18 N ANCHL T
12/2026|12.01.2026 |[CCBAEL” P K DAS GENERAL Order Dtd. 2026-01-12 BATL-1
N 11470/2025 '
73/202612.01.2026  [WP (C) - \J R BEHERA  |GENERAL Order Dtd. 2026-01-08 WRIT




37435/2025 BRANCH-2
WRIT
WP (C) - L BRANCH
14/20261(12.01.2026 22616/2025 J R BEHERA GENERAL Order Dtd. 2026-01-08 (DIVISIO
BENCH-3)
15/2026|12.01.2026 | CONTC~ H K MALLICK |GENERAL Order Dtd. 2026-01-06
0L 6001/2025 :

WP (C) - o WRIT
6/2026(12.01.2026 15 217 |7 P KAR GENERAL Order Dtd. 2026-01-12 N NCH 3

WP (C) - o WRIT
17/20261(12.01.2026 534/2026 J P KAR GENERAL Order Dtd. 2026-01-12 BRANCH-4
18/2026|12.01.2026 |CLAPL” J P KAR GENERAL Order Dtd. 2026-01-12

0L 11683/2025 :
19/2026|12.01.2026 |"E(C)~ J P KAR GENERAL Order Dtd. 2026-01-12
0L 401/2026 :

WP (C) - o WRIT
30/2026112.01.2026 274/2026 Jd P KAR GENERAL Order Dtd. 2026-01-12 BRANCH=-3
31/2026112.01.2026  [PBLAPL™ 15 5 kAR GENERAL Order Dtd. 2026-01-12 BAIL-2

169/2026
32/2026112.01.2026 |"E(C)~ S K PARIDA  |GENERAL Order Dtd. 9999-12-31

0L 36816/2025 :

WP (C) - L WRIT
13/2026(12.01.2026 10 )7 |S K PARIDA  |GENERAL Order Dtd. 9999-12-31 o NCH_3

WP (C) - o WRIT
34/2026112.01.2026 36866/2025 S K PARIDA GENERAL Order Dtd. 9999-12-31 BRANCH-7

WP (C) - o WRIT
15/2026(12.01.2026 e CL7 S K PARIDA  |GENERAL Order Dtd. 9999-12-31 N ANCH.2

WP (C) - o WRIT
36/202612.01.2026 |12 S} D BISWAL GENERAL Order Dtd. 2026-01-08 o NCH2
37/2026(12.01.2026 |"ELC)- S SATAPATHY |GENERAL Order Dtd. 2025-09-02

0L 29220/2024 :

ABLAPL-
18/2026(12.01.2026 220000 | MoHANTY GENERAL Order Dtd. 2025-07-14

ABLAPL-
39/20261(12.01.2026 12594/2024 A MOHANTY GENERAL Order Dtd. 2025-07-14 BATL-1

WP (C) - o WRIT
0/2026(12.01.2026 12 CL7 N C ROUT GENERAL Order Dtd. 2026-01-12 N NCH- 8




WP (C) - L WRIT
1/2026(12.01.2026 1o Cl” P K SWAIN GENERAL Order Dtd. 9999-12-31 RANCH-
WP (C) - L WRIT
2/2026(12.01.2026 17 047 P K SWAIN GENERAL Order Dtd. 9999-12-31 RANCH- 6
WP (C) - o WRIT
3/2026(12.01.2026 10,507 lp K JENA GENERAL Order Dtd. 2026-01-12 RANCH_7
WP (C) - L WRIT
4/202612.01.2026 1, 07 K N SAHOO GENERAL Order Dtd. 2026-01-09 R ANCHE
WP (C) - o WRIT
5/2026(12.01.2026 172517 Ik N SAHOO GENERAL Order Dtd. 2026-01-09 RANCH-7
)6/2026112.01.2026 "2 (C)- K N SAHOO GENERAL Order Dtd. 2026-01-09
0L 28864/2025 :
)7/2026(12.01.2026 | CHE™ K N SAHOO GENERAL Order Dtd. 2026-01-09
U 2044/2025 ’
CONTC-
8/2026(12.01.2026 |05 B GENERAL Order Dtd. 2026-01-20




